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ATTENDENCE.CUM.ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THENATToNAL coMpAM LAw rRrBUNAr. orv ra.oizoia
NAME OF THE pARTIES: Aneesha Dutt & Anr.

v/s.
M/s. Dutt Capital Advisors pvt. Ltd.& Ors.

SECTI.N oF THE coMpANIES ACT: 392 /398 of the companies Act 1956 and241/242 of the Companies Act, 2013.

Present:

T.C.P No.9sl (MAH)/20 I s
IA No

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHzu V. NALT.ASENAPATHY
MEMBER (T)

SIGNATU RE

CORAM:

NAMES. No.

i
DESIGNATI ON

AJu.-lor
PeIh'one,,

ORDER

At request of the Applicant's Counsel, list this matter on 05.02.2018.
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sd/-
sd/-

V. NALLASENAPATHY
Member (Technical)

B.S.V. PRAKASH KUMAR
Member (Judicial)

NATI-ONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

Ctlo;t iho. Pqtk,
j/b Yidhii Pav Fner.

CA 20/2017 in TCP No. 93/397-398/NCLT/MB/MAH/2015
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